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Maharashira's Scheme -to . increase
Groundnut Production

4690.- SHRI BALASAHEB ' VIKHE
PATIL:: Will the Minister 0f AGRI-
CULTURE be pleased to state:

(a) whether it is a fact that Gov-
ernment of Maharashtra had formulat-
ed a special scheme for
groundnut production in the State and
referred it to Cenlre;

(b) if so, what are the details of
this scheme aid to what extent the pre-
sent productlion can be raised;

(c). whether the State Govermment
had pleaded that because of their
financial difficulties, the scheme should
be financed fully -by the Centre, as
they had done in the case of Gujarat;

(d) .if so, when this Scheme was
received by the Central Government
and what decision, if any, taken  in
this regard; and

(e) if not, the reasons thereof?,

THE MINISTER OF STATE IN THE
THE MINISTRY OF AGRICULTURE
(SHRI ARIF MOHAMMAD KHAN).

(a) Yes, Sir.

(b) The scheme, inter alia, envisag-
ed raising production of groundnut. to
10.89 lakh tonnes py 1984-85 through
the use of certified/truthfully labelled
seed of improved vyarieties, seed treat-
ment, extension. of area under protec-
tive irrigation, use of fertilizers adop-
tion of plant protection measures, ex-
pansion of area under inter-cropping,
maintenance of adequate popullation,
extension of area under summer
groundnut and adoption of water
harvesting technology.

(c) Yes, Sir,
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